1. MIKASA. KUMAR....

service and presently working as ...

myself, my spouse and dependants*:

A.  Detalls of movabie assets
(Assets In joint name Indicating the extent of joint ownership wiit also have to be

given)

ey SONJAAYGALET Wl
.. years, belonging to RIHAR. NLDHAM....SBBHA.......

DEETCE. RTTEMPOME i

give hereln below the datails of the assets (Immovable, movable, bank balance, etc.) of

‘rearum.z;Q.Zz.?:......

£ .BBHIZ!Z&MXM...SIAWH

TSR ERS

Sr.
“-'ﬂ’:

Degcription

~Salf

Spouse
Name($)

Dependant-1
Hama

N

Cash

100000

| TANU pRIYA

(DAUGIHTER.)

ARoHI STNGIH:

o me
ABHIMANYV 5.
(FATHER)

Depandant-2 |
). Etc. Name |

Tapendant-3 |

[y

Deposits n
panks, Financial
Institutions And
Non-Banking
Flnancizl

L.Companies

10, 00 0F %

NIL

NIL

o ,000[:?»

spl RAMA
R AHAKSEN

KENIRA

filly

Bonds,
Debapturas and
Shares In

| companias

BUNS

NIL

NIC

{Iv)

Othar financial
Institutions,
NS5, Postal
Savings, LIC
Policies, etc

NI

IL

{v)

Motar Vehicles
{datalls of
make, etc,)

| 0974

MOTEREYLE
BR-3IN

(vi)

Jewellery (give
details of
weight and
valug)

g,,oﬁ-za;‘
311,(/62'

50 97"

NIt

{vii)

Other assets,
such as values
of claims /

Interesis

l\HL

NIL

NI

Note: Value of Bonds / shares / Debentures as per the [atest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given,

* Dependant here means a person substantially dependent on the income of the
employee,

Uikkesh bamay




[Mote: Properties in joint ownership indicating the extent of joint pwnership will
also have to be indicated]

Sr.
HNo.

Deseription Sall

““Gpouse | Dependant-i
1 i} Nams

Dependant=3 |
Ete. Name

Dependant-2
Hame

)

Agricultural Land

- Location{s)

- Survey number(s)

- Extent {Total
measyrament)
-Current market value

NIL

1o KATIHA
MAVSH VRS

L
powa| V!

g plbHA

‘(\rmvff‘"‘:’z/\
st

(i)

Nen-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
rmeasurement)
-Current market value

NI

Mt
NIL

NI

(i)

Buildings (Commercial
and residential)
Location(s)

~ Sigrvey fdoor
number(s)

- Extent (Total
measurement)

- Current market
valug_

N‘[L NfL

N1(

(W)

i

- Extent (Total

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number(s)

measurement)
= Current market
value

NIL

NIL NI

#

o KATTHA |

(V)

Others (such as
interest In property)

(2)

1 glve herein below the details of my liabilitles / overdues to publle financial
institutions and government dues:-
[Note : Please give separate detalls for each item)

§r.
No.

- Dezcription

Hame & addrass of Bank /
Financial Institutions{s) /

Department ()

Amount outstanding as
on

llllll FlaREEpVIara Iy

(a)

(i) Loans from Banks

(i} Loans from financlal
institutions

(i) Government Dues:
{a) dues to departments
dealing with government
accommeodation

NI

/\HL

(b) dues to departments
dealing with supply of
watar

(c) dues to departimnents
dealing with supply of
electricity

\/ kesh

kumay




fd} dues to departments
dealing with telephones

NIL

NI

{e) dues to departments
dealing with government
transport {Inciuding
aircraft and helicopters)

{f} Other dues, If any

(b}

(i) Income Tax including
surcharge [Also indicate
the assessment yaar upto
which Income Tax Return
flled. Gliva also Permarient
Account Number (PAN)]

cTKPRE06TM

(il) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed, ]

n (L

N

{ (1li} Sales Tax [Only in
| caze of proprietary

business]

(iv) Property Tax

C.

p | i

GPF/CPF/PRAN Mo, :- 110105353450

Gender

Date of Birth tm

Class/Group - Pl
Cadre

- Ogwm

018

TIENE

{DD/MM/YYYY)

(A/8/C)

[BTHAR GECRETARIAT SERNILE

{Full Name &.9. B.A.S.-Blhar Administrative Service,

B8.5.5,- Bihar Secretarlat Service atc.)

Home District i VAISHALL

I hereby declare that the above details are true to the best of my
knowledge and belief,

-Plam:...ﬁﬂ TNH
Date: 04022022

Mote:

Signature Nekosh., kamar.. .o,
Name of Employee: VJKﬁSﬁ/{UMﬁﬁ
pesignation:. QFFLLE. ATTEMPANT. ...
pepartment: BLHAR LEISLATINEASSEN BLY

Please sign each page of the declaration. Asset dectaration form
must be In A4 size white paper with computer typed (single side)

in prescribed format.



